FORM G
INVITATION FOR EXPRESSION OF INTEREST (“EOI”) FOR
VV MULTIPLEX PRIVATE LIMITED (FORMERLY KNOWN AS VIKAS MULTIPLEX
DEVELOPERS PRIVATE LIMITED) OPERATING IN CONSTRUCTION AND TRADING
OF REAL ESTATE

(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along
with PAN/ CIN/ LLP No.

VV Multiplex Private Limited (Formerly Known as
Vikas Multiplex Developers Private Limited)

PAN:

CIN: U45201UP2006PTC032578

Address of the registered office

F.F.-53, First Floor, Ansal Fortune Arcade (AFA),
Sector-18, NOIDA, Gautam Buddha Nagar, Uttar

URL of website

NA

Details of place where majority of
fixed assets are located

Vikas Mall- Plot No. MP-1, Indira Nagar Colony,
Dehradun, Uttarakhand- 248006

Installed capacity of main products/
services office (if any) of corporate
debtor

CD is engaged in construction and trading of real estate
and major investment in Vikas Mall - Plot No. MP-1,
Indira Nagar Colony, Dehradun, Uttarakhand- 248006

Quantity and value of main products/ | Not Available
services sold in last financial year
Number of employees/ workmen Not Available

Further details including last available
financial statements (with schedules)
of two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

http://arck.in, under the case list
“VV Multiplex Private Limited”

Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at:

Minimum Eligibility Criteria for resolution applicants
(Singly, Jointly or in consortium) to approach the
Resolution Professional (“RP”’) with Resolution Plan: -

1. Minimum Net-Worth of INR 5 crores supported by
Documentary Evidence

2. For Financial Entities including ARCs /NBFCs /AIF -
AUM/ Funds Deployed/Committed funds available for
investment of INR 100 Crores as on latest available
Balance Sheet not prior to 31-03-2022%*,

* ARCs participation is subject to the rules and regulations
of Reserve Bank of India.

# In the event of a consortium between applicants
belonging to aforementioned two classes having different
eligibility criteria, the eligibility would be calculated in
proportion to their share in the consortium.




10. | Last date for receipt of expression of | 29.08.2023
interest
11. |Date of issue of provisional list of| 08.09.2023
prospective resolution applicants
12. | Last date for submission of objections | On or before 13.09.2023
to provisional list
13. | Process email id to submit EOI vvmultiplex.ibc@gmail.com

For VV Multiplex Private Limited (Formerly Known
as Vikas Multiplex Developers Private Limited)
Sandeep Mahajan— Resolution Professional

IBBI Regn No.: IBBI/IPA-001/IP-P00991/2017-2018/11631

AFA Valid till: 19.12.2023

Address: C2/288, Janak Puri, New Delhi -110058
Email: vvmultiplex.ibc@gmail.com

Mob: 9810020531

Date: 14.08.2023
Place: Gautam Buddha Nagar




VW

HP COTTON

TEXTILE MILLS LTD

H. P. COTTON TEXTILE MILLS LTD

BllSillESS Standard NEW DELHI | MONDAY, 14 AUGUST 2023

the third quarter of year ended March 31, 2023.

Place: New Delhi
Date: August 12, 2023

ended June 30, 2023 is available on the Stock Exchange website (www.bseindia.com) and the company’s website (www.hpthreads.com).
3. Thefigures for the quarter ended March 31, 2023 are the balancing figures in respect of the full financial year and published year to date figures up to

(CIN: L18101HR1981PLC012274) ——
. . Bef h | Th h REGIONAL
REGD OFFICE: 15th K.M. Stone, Delhi Road, V.P.O. Mayar, Hisar-125044 E RANJAN POLYSTERS LIMITED efore the Central Government Through REGION
Website: www.hpthreads.com E-mail: |nfo@h threads.com Regd. Office: 11-12th K.M Stone, Chittorgarh Road, Guwardi, Bhilwara- 311001 (Rajasthan). DIRECTOR, NORTHERN REGION, NEW DELHI, B-2 Wing, 2nd
. -np ) " : p ) Email: ranjanpoly@gmail.com, Website: www.ranjanpolysters.com Floor, Pt. Deendayal Antyodaya Bhawan , 2nd Floor , CGO
s y yoday , ,
Tel: +91 11 41540471/72/73, Fax: +91 11 49073410 CIN: L24302RJ1990PLC005560, Tel No.- 01482-297132,299395 .
’ UNAUDITED FINANCIAL RESULTS Complex New Delhi - 110003
EXTRACT OF UNAUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER ENDED 30TH JUNE, 2023 | In the matter of sub-section (4) of Section 13 of Companies Act,
FOR THE QUARTER ENDED 30TH JUNE, 2023 in Lakh. unless otherwi g (Rs. in Lacs, except as stated) 2013 and clause (a) of sub-rule (5) of rule 30 of the Companies
p (Rin Lakh, unless otherwise stated) sl. Particulars Quarter Ended Year Ended (Incorporation) Rules, 2014
s Gitrandd | Gurerenes Qe o] Terened | Gorended | Qutranded | Qurerendes | Vwrorded | | AND
. Parﬁcmars uarter ende uarter ende uarter ende ear ende uarter ende uarter ende uarter enaet ear ende 30.06.2023| 30.06.2022 | 31.03.2023
No 30-06-2023 31-03-2023 30-06-2022 | 31-03-2023 30-06-2023 31-03-2023 30-06-2022 31-03-2023 -
(Unaudited) | (ReferNote3) | (Unaudited) | (Audited) | (Unaudited) | (ReferNote3) | (Unaudited) (Audited) 1. |Total Income from Operafions (Ne) 22782 | 202964 | 843365 In the matter of MARVEL MERCHANDISING COMPANY
1. | Total Income from Operations 2664 2041 2068 8606 2664 2041 2068 8606 > 2:;;;32;;,( :ﬁzs/irfoéxtgzoﬁzir:’adry(?teeﬁrse)Tax’ . o e PRIVATE LIMITED
2. | Net Proft/ (Loss) for the period (before Tax, 3. [Net Profit/ (Loss) for the period before Tax 183.38 7030 39893 (CIN: U74899DL1995PTCO70396)' having its Registered Office
Exceptional andlor Extraordinary items) (119) (401) (184) (1877) (120) (402) (184) (1879) (after Exceptional and/or Extraordinary items)
7 ; 4. |Net Profit / (Loss) for the period after Tax 124.75 4362 284.19 806, MEGHDOOT 94, NEHRU PLACE NEW DELHI - 110019
3. | Net Profit/ (Loss) for the period before tax 401 184 1877 (402) (184) (1879) - her e
(aﬁer Exceptional and/or Extraordinary itemS) (119) ( ) ( ) ( ) (120) 5 $Te|r§xceptlznal fmdllor Extrafordtl:aw It.er;]s) 123.93 2329 280.90 ----Petitioner company
- - . otal Comprenensive Income Tor the perio . . . . . .
4. | Net Profit/ (Loss) for the period after tax (92) (383) (141) (1805) (93) (384) (141) (1807) [Comprising Profit / (Loss) for the period (after tax) Notice is hereby given to the General Public that the company
(after Exceptional and/or Extraordinary items) and Other Comprehensive Income (after tax)] proposes to make application to the Central Government under
5. | Total Cqmprehensive Income for the period % (397) 141 (1808) 9 6. |Equity Share Capital (Face Value Rs. 10/- each) 300.09 300.09 300.09 section 13 of the Companies Act, 2013 seeking confirmation of
et o oy | " e R R N ey gy | |aeration of the Memorandum of Associaton of the Company i
TP —— 8. |Earing Per Share (of Rs. 10/- each) (or contiuing terms. of the special resolution passed at the Extra ordinary general
6. | (Lo Ly S b 392 392 387 392 392 392 387 392 and discontinued operations)- meeting held on July 1st, 2023 to enable the company to change its
| (Face Value of Rs. 10 each) 1.Basic 416 145 947 Registered Office from the “National capital Territory of Delhi” to
7. | Other Equity 908 - - - 908 2. Diluted 4.16 145 9.47 the “State of Uttar Pradesh”.
- Notes:- 1. The above results have been reviewed and recommended by the Audit Any person whose interest is likely to be affected by the proposed
8. | Eamings Per Share (of Rs. 10/- each) Committee and approved by the Board of Directors at their respective meeting held on y P ! . Y y the prop
(for continuing and discontinued operafions) 11th August,2023. 2. The above is an extract of the detailed format of Quarterly change of the registered office of the company may deliver either on
(a) Basic (in Rs.) (2.36) (9.87) (3.64) | (46.66) (2.36) (9.87) (3.64) (46.66) Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI | | the MCA-21 portal (www.mca.gov.in) by filing investor complaint form
(b) Diluted (in Rs.) (2.36) (9.87) (3.64) (46.66) (2.36) (9.87) (3.64) (46.66) (Listing and Other Disclosure Requirements) Regulations, 2015. The ful format of the [ | O cause to be delivered or send by registered post of his/her
Notes: Quarterly/ Half Yearly ended Financial Results is available on the Stock Exchange pt:]ectl(t)nsdsuppor;ed fby an f:_ff'd?V'IhStaRt'”Q thel S_atu"te 0’2 h;tsrf her
) ) S " . . . website: www.msei.inand on the company’s website, www.ranjanpolysters.com. interest and grounds of opposition 1o the kegional Director, Northern
1.~ Theabove financial results of H.P. Cotton Textile Mills Limited ("the Company") have been reviewed by the Audit Committee and approved by the Board By the order of the Board Region, B-2 Wing, 2nd Floor, Pt. Deendayal Antyodaya Bhawan,
of Directors at their respective meetings held on 12th August, 2023. sd- 2nd Floor, CGO Complex, New Delhi - 110003 ,within fourteen
2. Theaboveisan extract of the detailed format of unaudited Financial Results for the quarter ended June 30, 2023 filed with the Stock Exchanges under _ Mahesh Kumar Bhimsariya | | days of the date of publication of this notice with a copy to the
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the financial results for the quarter [ [ D2 11.08.2023 B"ﬁ\rﬁ%‘”gﬁgﬁggg applicant company at its registered office at the address mentioned
- - below:

For H.P. Cotton Textile Mills Ltd.

806, MEGHDOOT 94, NEHRU PLACE, NEW DELHI - 110019

For and on behalf of the Applicant
MARVEL MERCHANDISING COMPANY PRIVATE LIMITED

RaghavKumar Agarwal
Executive Director, CEO & CFO
DIN: 02836610

MPL

MAITHON POWER LIMITED

MAITHON POWER LIMITED
(Contracts Department)
Maithon Power Ltd, Village: Dambhui, PO Barbindia, PIN-828205, District-Dhanbad

NOTICE INVITING EXPRESSION OF INTEREST

The Maithon Power Limited invites expression of interest from eligible vendors for the
following package: -

DEBRIS CHUTE REVAMPING WORK AT MPL
For details of pre-qualification requirements, bid security, purchasing of tender
document etc., please visit Tender section of our website
(URL:https://www.tatapower.com/tender/tenderlist.aspx).
Eligible vendors willing to participate may submit their expression of interest along
with the tender fee for issue of bid document latest by 21* August, 2023.

SHAMA ENGINE VALVES LIMITED
Regd. Office: B-28, Maharani Bagh, New Delhi-110065, INDIA
Phone No.:01149727000,

Email: shamaenginevalvesltd@gmail.com
Website: www.shamaenginevalvesitd.com

CIN: U29110DL1961PLC003528

FOR PRIVATE CIRCULATION TO THE ELIGIBLE
SHAREHOLDERS OF OUR COMPANY ONLY

Issue of 10,00,000 Equity Shares of Rs. 10/- each of M/s Shama Engine
Valves Limited for cash at a price of Rs. 10/- per Equity Share for an
aggregate amount of Rs 1,00,00,000/- to the Eligible Equity
Shareholders on rights basis in the ratio of 20 Equity Share for every 30
Equity Share Held by the eligible equity shareholder on the record Date
i.e.11.08.2023

Notice to the Eligible Equity Shareholders of our Company

SBFC Finance Limited

Registered Office:- Unit No. 103, First Floor, C&B Square, Sangam Complex,
Village Chakala, Andheri- Kurla Road, Andheri (East), Mumbai-400059.

I SBFC

POSSESSION NOTICE (As per Rule 8(2) of Security Interest (Enforcement) Rules, 2002)

Whereas the undersigned being the Authorized Officer of SBFC Finance Limited under the Securitization, Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred under section 13 (12) read with Rule 8 of
the Security Interest (Enforcement) rules 2002, issued Demand Notices upon the Borrowers/Co-borrowers mentioned below, to repay
the amount mentioned in the notice within 60 days from the date of receipt of the said notice.

The borrower/Co-borrowers having failed to repay the amount, notice is hereby given to the Borrower/Co-borrowers and the public in
general that the undersigned has taken possession of the property described herein below in exercise of powers conferred on him/ her
under Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates.

The Borrower/Co-borrowers in particular and the public in general is hereby cautioned not to deal with the property and any dealings with
the property will be subject to the charge of SBFC Finance Limited.

Amount demanded in
Possession Notice (Rs.)

Name and Address of Borrowers
& Date of Demand Notice

Description of Property(ies)
& Date of Possession

1.NEWHEENA STORE,

having address at, Shiv Mandir Market, Khasara No. 377,
Near AWHO Vivek Vihar, Sec- 82, Gautam Buddha, Shiv
Mandir, Noida, Uttar Pradesh-201304.,

2. ANWARHUSEAN, 3.MOHAMAD AKHLAK,
4.SARVARIN KHATUN, 5.NAVISH KHATUN,

No.2 to No.5 Having their address at, H. No. 00, Near Nasir
Store, Village Bhangel, Begampur, Parganaand Tehsil Dadri,
District Ghaziabad, Uttar Pradesh-201304.

Demand Notice Date: 5th May 2023

Loan No. 24615(PR00712513), 'ME29353 (PR00788270),
21181 (PR00807482) & 325507(PR00977166)

All the piece and parcel of the Property
bearing Residential Built up Freehold Plot
of land measuring 54 sq. yds. i.e. 45.15 sq.
mtrs. and and Built up Freehold Plot of land
measuring 25 sq. yds., i.e. 20.90 sq. mtrs.,
out of Khata/ khasara No. 104 situated at
Village Bhangel, Begampur, Pargana and
Tehsil Dadri, District Gautam Budh Nagar,
Uttar Pradesh Property Within the
Registration district of and Sub registration
office of Sub Registrar-1, Noida.

Date of Possession: 11-August-2023

Rs. 32,18,843/- (Rupees
Thirty Two Lakh(s)
Eighteen Thousand Eight
Hundred Forty Three
Only) as on 3rd May 2023

The Borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the
secured assets.

Place: Noida Date: 14/08/2023 Sd/- (Authorized Officer), SBFC Finance Limited.

===IndiaShelter

o INDIA SHELTER FINANCE CORPORATION LTD.

Issue Schedule

Issue opens on: Issue closes on:
Friday, August 18, 2023 Friday, September 1, 2023

Eligible Equity Shareholders may please note that the letter of offer and
the application form has been dispatched on 14.08.2023. It is further to
be noted that Equity Shares can be allotted only in dematerialized form.
Please note that application on plain paper cannot be submitted, where
an investor submits application forms along with plain paper/s, for rights
entitlements, it shall be liable to be rejected.

For and on behalf of Board of Directors,
Shama Engine Valves Limited.

Sd/-
Preeti Sarin
Director
DIN No. 01746292

Place: New Delhi.
Date: 14.08.2023

FORM G
INVITATION FOR EXPRESSION OF INTEREST (“EOI”) FOR
VV MULTIPLEX PRIVATE LIMITED (FORMERLY KNOWN AS VIKAS
MULTIPLEX DEVELOPERS PRIVATE LIMITED)

OPERATING IN CONSTRUCTION AND TRADING OF REAL ESTATE
(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS

1. | Name of the corporate debtor along VV Multiplex Private Limited (Formerly
with PAN/ CIN/ LLP No. Known as Vikas Multiplex Developers
Private Limited)

PAN:

CIN: U45201UP2006PTC032578

F.F.-53, First Floor, Ansal Fortune Arcade (AFA),
Sector-18, NOIDA, Gautam Buddha Nagar,
Uttar Pradesh 201301

NA

Vikas Mall- Plot No. MP-1, Indira Nagar Colony,
Dehradun, Uttarakhand- 248006

CD is engaged in construction and trading of
real estate and major investment in Vikas Mall -

Plot No. MP-1, Indira Nagar Colony, Dehradun,
Uttarakhand- 248006

2. | Address of the registered office

3. | URLofwebsite

4. | Details of place where majority of fixed
assets are located

5. |Installed capacity of main products/
services office (if any) of corporate debtor

6. | Quantity and value of main products/ [ Not Available
services sold in lastfinancial year

7. | Number of employees/ workmen Not Available

8. | Further details including last available | http://arck.in, under the case list
financial statements (with schedules) of | “VV Multiplex Private Limited”

two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

9. | Eligibility for resolution applicants under | Minimum Eligibility Criteria for resolution
section 25(2)(h) of the Code is available | applicants (Singly, Jointly or in consortium) to
at: approach the Resolution Professional (‘RP”)
with Resolution Plan: -

1. Minimum Net-Worth of INR 5 crores
supported by Documentary Evidence

2. For Financial Entities including ARCs /NBFCs
IAIF-AUM/ Funds Deployed / Committed funds
available for investment of INR 100 Crores as
on latest available Balance Sheet not prior to
31-03-2022*.

*ARCs participation is subject to the rules and
regulations of Reserve Bank of India.

# In the event of a consortium between
applicants belonging to aforementioned two
classes having different eligibility criteria, the
eligibility would be calculated in proportion to
their share in the consortium.

Complete details / Detailed EOI are available on
website, www.arck.in or may be sought by E-
mail at vwmultiplex.ibc@gmail.com

29.08.2023

10. | Last date for receipt of expression of
interest

11. | Date of issue of provisional list of
prospective resolution applicants

12. | Last date for submission of objections to
provisional list

13. | Process email id to submit EOI

08.09.2023

On or before 13.09.2023

vvmultiplex.ibc@gmail.com

For VV Multiplex Private Limited (Formerly Known

as Vikas Multiplex Developers Private Limited)
Sandeep Mahajan— Resolution Professional

IBBI Regn No.: IBBI/IPA-001/IP-P00991/2017-2018/11631
AFA Valid till: 19.12.2023

Address: C2/288, Janak Puri, New Delhi -110058

Email: vwmultiplex.ibc@gmail.com

Mob: 9810020531

Date : 14-08-2023
Place : New Delhi

Regd: Office:- Plot-15,6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002 Branch Office : India Shelter
Finance Corp. Ltd. First Floor, 10 D, Panjwani Complex Opp. Multipurpose School, Gumanpura, Kota-304007 Rajasthan

POSSESSION NOTICE FOR IMMOVABLE PROPERTY

Whereas, The Undersigned Being The Authorised Officer Of The India Shelter Finance And Corporation Ltd, Under The Securitisation And Reconstruction Of
Financial Assests And Enforcement (security) Interest Act,2002 And In Exercise Of Power Conferred Under Section 13(12) Read With Rule 3 Of The Security
Interest (enforcement) Rules,2002,issued A Demand Notice On The Date Noted Against The Account As Mentioned Hereinafter, Calling Upon The Borrower
And Also The Owner Of The Property/surety To Repay The Amount Within 60 Days From The Date Of The Said Notice. Whereas The Owner Of The Property
And The Other Having Failed To Repay The Amount, Notice Is Hereby Given To The Under Noted Borrowers And The Public In General That The Undersigned
Has Taken Physical Possession Of The Property/ies Described Herein Below In Exercise Of The Powers Conferred On Him/her Under Section 13(4) Of The
Said Act Read With Rules 8 & 9 Of The Said Rules On The Dates Mentioned Against Each Account. Now, The Borrower In Particular And The Public In General
Is Hereby Cautioned Not To Deal With The Property/ies And Any Dealing With The Property/ies Will Be Subject To The Charge Of India Shelter Finance

Corporation Ltd ForAnAmount Mentioned As Below And Interest Thereon, Costs, Etc.

NAME OF THE BORROWER/GUARANTOR | Description Of The Charged /mortgaged
(OWNER OF THE PROPERTY) & LOAN Property(all The Part & Parcel Of The Amount Due As On Date Of Physical

ACCOUNT NUMBER Property Consisting Of) Demand Notice Possession

Mr./Mrs Deepa & Vipin Yogi Reside At: H.|All Piece And Parcel Of Property Residential Plot| DEMAND NOTICE 17.04.2023{07/08/2023
No. 357 Main Market, Gainta Itawa, Kota, |No.17,ComprisedinKhasraNo.612-614,AreaAd|Rs. 1415243.51/-(Rupees Fourteen
District Kota 324005 Rajasthan Also At: Plot| Measuring 621 Sq.Ft., Sai Dham, Gram- Devli[lakh Fifteen Thousand Two Hundred
No. 17, Sai Dham, Gram Devli Arab,Tehsil|Arab, Tehsil Ladpura District Kota 341513 |Forty-Three and Fifty One Paise
Ladpura, DistrictKota 324005 Rajasthan Loan | Rajasthan Boundary:-East - Road, West -Other's Only) Due As On 10.04.2023 Together,

With Interest From 11.04.2023 And
Account No. HL32CHLONS000005028690 | Plot, North -PlotNo.18, South -Road Other Charges And Cost Til The Date

Of The Payment.

Date Of Demand Notice, Date Of

For Any Query Please Contact Mr. Navodit Tripathi (+91 9694254879) & Mr. Parvin Kumar (+91 9829210801)
Place: Rajasthan Date: 14.08.2023

(AUTHORIZED OFFICERY)
INDIA SHELTER FINANCE CORPORATION LTD|

I Panacea Biotec

Extract of Standalone and Consolidated Financial Results

(Unaudited) for the Quarter ended June 30, 2023
(Rs. in Lakh except per share)

Sd/-
Subhash Arora

Director

DIN: 03588392

Address: 101A, Akash Ganga Apartment
15/96 Civil Lines, Kanpur - 208001

Office of the Executive Engineer,
Transmission Line Maintenance Division Il Amargarh Sopore
Tele N0:01954-225010, Fax: 01954-225010, E-mail: ttimd3rdamargarh@gmail.com
NOTICE INVITING TENDER

E-NITNo: - EE/TLMDA/05 of 2023 DATED: 11-08-2023
Superintending Engineer, Operation & Maintenance Circle 1st, Bemina Srinagar on behalf of the Lieutenant
Governor of Jammu & Kashmir Union Territory invites e-tenders (In Two Cover System) valid for 180 days from
reputed, experienced and financially sound “A” Class Electrical Contractors and Executors fulfilling the eligibility
criteria specified in the standard bidding documents for the work detailed below. E-Tenders need to be
accompanied by earnest money deposit (EMD) in the shape of DD/CDR/BG from any Nationalized/ Scheduled
Bank equivalent to 2% of the advertised cost pledged to The Accounts Officer with Chief Engineer, JKPTCL
Kashmir, J&K.

The complete bidding process is online. However, hard copies consisting of Tender Fee & EMD (original
instruments) in cover-lare to be submitted before two days of e-bid submission end date by the bidders in the
office of the undersigned and Techno-Commercial bid (as per SBD) in cover Il has to be submitted only by the
Lowest Bidder in the office of Superintending Engineer, Operation & Maintenance Circle-1st, Bemina, Srinagar
on the day which will be communicated to lowest bidder. Financial bids must be submitted online only as per

prescribed format.

The Standard Bidding Document is available on website http://jktenders.gov.in.

Scope of Work Qty | Estimated | Tender |[EMD Time of
Cost |Fee Completion

Augmentation of 132/33 KV Grid Station Magam from 100| As per | Rs.664.40| Rs.  |Rs.13.288| 09

to 130MVA and other allied electrical and civil works. BOQ |Lacs 5000/- |Lacs Months

The information regarding schedule of downloading of the tender document and submission dates thereof is
as per the table below:

CRITICAL DATES

1. | Issue of NIT 11-08-2023 (06.00PM)
2. | Downloading of bidding documents (Start) 11-08-2023 (06:00 PM)
3. | Downloading of bidding documents (End) 09-09-2023 (4:00 PM)
4. | e-Bid submission (start) date & time (Submission of e-tender

fee, EMD and other supporting Documents in PDF formats) | 23-08-2023 (2:00 PM)
5. | e-Bid submission (end) date & time (Submission of e-tender

fee, EMD and other supporting documents in PDF formats) | 09-09-2023 (4:00PM)
6. | Start date of clarifications 11-08-2023 (06:00 PM)
7. | End date of clarifications 21-08-2023 (04:00 PM)
8. | Pre-Bid meeting 22-08-2023 (2:00 PM)
9. | OnlineTechno-Commercial e-Bid opening date and time. 11-09-2023 (2:00 PM)
104 Venue of opening of Techno-Commercial-Bids Office of the Superintending Engineer,

0 & M Circle 1st Bemina Srinagar.

11| Cost of e-Bid document (to be submitted in the form of
Demand Draft Pledged to Executive Engineer JKPTCL,
TLMD-IIl Amargarh)

12| Online financial e-Tender opening date & time (Only of the
technically qualified Tenderers)

13| Amount of earnest Money Deposit (2% of Advt. cost)
Pledged in favour of Accounts Officer with Chief Engineer,
JKPTCL Kashmir

Rs 5,000/

Will be communicated to the
Technically Qualified Tenderers
Rs 13.288 Lacs

*  Only the bidders possessing the qualifying criteria as mentioned in the SBD should participate in the bid-
ding process.
*  Clarifications can also be sought from the office of the Executive Engineer JKPTCL, TLMD-IIl Amargarh
Sopore on E-mail: ttimd3rdamargarh@gmail.com or fax 01954-225010.
*  Before participating in the bids, the bidder shall acquaint himself with the site of work and local condi-
tions.
*  The corporation reserves the right to reject any or all bids without assigning any reason thereof.
-sd-
Executive Engineer
TLMD-IIl JKPTCL

No: EE/TLMDA/909-13
Dated:11-08-2023

Standal Consolidated
Quarter Ended Year Ended Quarter Ended Year Ended
Particulars June March June March June March June March

30,2023 | 31,2023 | 30,2022 | 31,2023 | 30,2023 | 31,2023 | 30,2022 | 31,2023

Unaudited| Audited |Unaudited| Audited |Unaudited| Audited |Unaudited| Audited
Total income from operations 8,941 7,502| 6,134| 25,707/ 12,919 12,893| 11,070 45,995
Net Profit / (Loss) for the period/year
(before tax, exceptional and/or
extraordinary item) 129 510| (7,424)| (6,275)| (1,471)| (117)| (7,890)| (8,986)
Net Profit / (Loss) for the period/year
before tax (after exceptional and/or
extraordinary item) 129 510| (7,424)| (6,275) 1,303 1,821 (5,116) 1,280
Net Profit / (Loss) for the period/year
after tax (after exceptional and/or
extraordinary item) 129 (1,969)| (7,424)| (8,754) 1,098| (1,268)| (5,614)| (3,375)
Total comprehensive income/(loss) for
the period/year (comprising of profit/
(loss) for the period/year (after tax)
and other comprehensive income
(after tax)) 129 | (2,149)| (7,429)| (8,944)| 1,108| (1,179)| (5,634)| (3,347)
Equity Share Capital
(face value of Re.1 per share) 613 613 613 613 613 613 613 613
Earning/(loss) per share, (annualised,
except for quarters):
Basic and Diluted 0.21 (3.21)| (12.12)| (14.29) 1.79] (207)] (917)| (551)

Notes:

1. Theaboveis an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015.The full format of
the Quarterly Financial Results is available on the Stock Exchanges websites, NSE- http://www.nseindia.com,
BSE- http://www.bseindia.com andis also available on the Company’s website, http://www.panaceabiotec.com.

2. The above financial results were reviewed by the Audit Committee of the Board and approved by the Board of
Directors at their meetings held on August 11,2023 and August 12,2023 respectively.

3. The financial results have been prepared in accordance with the recognition and measurement principles of
applicable Indian Accounting Standard (“IND-AS") notified under the Companies (Indian Accounting Standards)
Rules, 2015 as specified in section 133 of the Companies Act, 2013.

4. Previous period / year amounts have been regrouped/ reclassified to make them comparable with those of
current period/year.

For and on behalf of the Board of Directors of

Panacea Biotec Limited

Place : New Delhi

Dr. Rajesh Jain
Date : August 12,2023

Chairman & Managing Director

Panacea Biotec Limited

Regd. Office : Ambala-Chandigarh Highway, Lalru- 140501, Punjab
CIN: L33117PB1984PLC022350 - Ph. No. 91-11-41679000, Fax: 91-11-41679070,

Website: http://www.panacea-biotec.com, E-mail: corporate@panaceabiotec.com

DIPK 2580 Amargarh, Sopore
® . . . .
.(’ Varroc Engineering Limited
Regd. Office: Plot No. L - 4, MIDC Industrial Area, Waluj, Aur d - 431136 (Mal htra)
varroc CIN: L28920MH1988PLC047335

EXCELLENCE

Tel No: 0240 6653700; Fax No: 0240 2564540
Web: www.varroc.com; Email Id: investors@varroc.com

INFORMATION REGARDING 35" ANNUAL GENERAL MEETING OF THE COMPANY

NOTICE is hereby given that 35" Annual General Meeting (‘AGM’) of the Members of the Company is scheduled
to be held on Wednesday, September 13, 2023 at 11.00 a.m. (IST) through Video Conference (‘VC’)/Other Audio
Visual Means (‘OAVM’) without physical presence of the Members at a common venue, in compliance with the
applicable provisions of the Companies Act, 2013 and the Rules made thereunder (“the Act”) and the Securities
and Exchange Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015 read with all the
applicable circulars on the subject matter issued by the Ministry of Corporate Affairs (“MCA”) and the Securities and
Exchange Board of India (“SEBI”), to transact the business as set out in the Notice convening the AGM. The Members
will be able to attend and participate in the AGM by VC/OAVM only. The Members attending the AGM through VC/
OAVM will be counted for the purpose of reckoning the quorum under Section 103 of the Act.

In compliance with the aforesaid circulars issued by the MCA and SEBI, AGM Notice and Annual Report for FY 2022-23
will be sent only by electronic mode to all the Members whose email addresses are registered with the Depository
Participants or the Company. The Members holding shares in dematerialised mode are requested to register /
update their email addresses with their Depository Participants (“DP”) by following procedure prescribed by DP
or alternatively, temporarily register/update their email addresses with the Company by writing to the Company’s
Registrar and Share Transfer Agent, Link Intime India Pvt Ltd at https://web.linkintime.co.in/EmailReg/Email_Register.
html or rnt.helpdesk@linkintime.co.in. Help line No 1800 1020 878.

The Company has engaged services of NSDL for providing remote e-voting facility (‘Remote e-voting’) to all its
members to cast their vote on all resolutions set out in the AGM Notice. Additionally, the Company, through NSDL,
is providing the facility of voting through e-voting system during the AGM (‘e-voting’). The details such as manner of
(i) registering / updating email addresses, (ii) casting vote through Remote e-voting/e-voting and (iii) attending the
AGM through VC / OAVM has been set out in AGM Notice which will be dispatched in due course.

The Members are requested to carefully read all the Notes set out in the AGM Notice (being sent electronically) and
in particular, instructions for joining the AGM, manner of casting vote through remote e-voting / e-voting facility at
the AGM.

The AGM Notice and Annual Report for FY 2022-23 will also be made available on the Company’s website at www.
varroc.com, website of the Stock Exchanges, i.e., BSE Limited at www.bseindia.com and National Stock Exchange of
India Limited at www.nseindia.com and also on the website of NSDL at www.evoting.nsdl.com.

For Varroc Engineering Limited
By Order of the Board of Directors
Sd/-

Ajay Sharma

Group General Counsel and
Company Secretary

Membership No. - ACS 9127

Date: August 13, 2023
Place: Aurangabad
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